
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 922/2024 

 

IN THE MATTER OF:  

Residents Welfare Society Shyam Kunj                                 …          Applicant   

 

Versus 

Government of NCT of Delhi & Ors                                      … Respondent(s) 

 

I N D E X 

Sl. No. Particulars Pg. No. 

1. Reply Affidavit on behalf of Respondent No. 2 SDM 

Kapashera to the objections filed by the Applicant 

1-6 

 

 

FILED BY: 

 

 

NEW DELHI                                                         JYOTI MENDIRATTA 

DATED: 26.04.2025                                          Advocate for the GNCT of Delhi 

H-34, Jangpura Extension 

(Lower Ground Floor) 

Near INOX EROS Cinema, 

New Delhi-110014 

Ph: 9811136141 

jmalawoffices@gmail.com 
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